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of fun.dinl capacity of the State, technical
and economic viability, and the likely
benefits from the Project.

* Misappropriatioa by Bank Officials
-l Karnataka

4:0). SHRI VS. KRISHNA IYER:
Will the Minister of FINANCE be pleased
to state :

(a) total amount of misappropriation/
defalcation by nationalised bank officials in
Karpataka duriog 1986; and

(b) action taken against those officials ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and (b).
Reserve Bank of India has reported that the
present data reporting system does pot yleld
information in respect of misappropriation/
defalcation by nationalised bank officials in
Karnataka duricg 1986 as its system of
maintaining and compiling statistics aboul
frauds is bank-wise, yecar-wise. However,
information regarding the total number of
cases of frauds perpetrated in Public Sector
Banks in India and the amount involved
therein, irrespective of the dates of
occurrence, as reported by Public Sector
Banks to RBI is given below :

No. of frauds Amount involved

MARCH 25, 1987

1822 Rs. 44 42 crores

et e . e —_— - - - —e — -

The Reserve Bank of India bhas
intimated that the information regarding the
number of delenquent employees against
whom action has been taken for their
involvement in cases of frauds as reported
to it by Public Sector Banks during 1986 s
as given below :

(1) No. of employees convicted 22
on charges of frauds

(2) No. of employees given 449
major/minor penalties
(3) No. of emplogees against 273

whom prosecution is pending
in coyrts

(a5 on 31.12.86)
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(4) No. of employces agaiost 41
whom depsrimental pro-
ceedings are pending

(as on 31.12.86)

Extiection of Mammals, Reptiles
and Amphiblans

4201. SHRI BRAJA MOHAN
MOHANTY : Wil  the Minister of
ENVIRONMENT AND FORESTS be
pleased to state :

(a) whether more than 70 species of
mammals and 17 species of amphibians and
reptiles are facing threat of extinction lo
our country, if so, the dctails thereof;

(b) whether any study has  been
conducted and if s0, the ou'come thereof,
and

(c) the steps taken to protect these
species ?

THE MINISTER OF STATE IN THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI Z R. ANSARD : (a)
and (b). Fighiyone species of mammals,
fifieen species of reptiles and three species of
amphibians are regarded as threatened
species from Indis.  This has been recorded
by the Zoologica! Survey of 1-dia in i
publication ““Threatened Animals of India "

(c) A statement is given below

Statement

Main steps token for the proteciion of
threatened species

A number of initiatives bave been taken
in recent years for wildlife comervation in
India. The important measutes are given
below :

(a) A comprebersive legislation called
the wild life (Protection) Act,
1972 bas been enacted to provide
uniform legislation for the protec-
tion of wildlife in the country,
However, this Act is not applicable
10 Jammu and Kashmir which bas
s similar Act called the Jammu and

l&;;:oh Wild life (Protection) Act,
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(b)

(©)

(d)

(©

]

()

(®

The Forest Con:ervation Act,
1980 checks the indiscriminate
diversion to non-forest use of
forests land which arc the main
habitat of wildlife in the country.

The network of protected areas in
the country has been expanded to
include 60 National Parks and
258 Sanctuaries. It covers about 4
per cent of total land area and
about 15 per cent of the forest
area of the country.

Special projects like Project Tiger
and Crocodile Project, have been
launched to savé the eandangered
species and these have proved
successful.

Trade and commesce as well as
import and export cf wild animals,
birds, plants and their derivatives
are strictly controlled.

Centrally sponsored schemes have
been luunched to aid the develop-
ment of National Parks and
sanctuaries (iociuding Tiger
Reserves), aad zoos to prombte
conservation  awareness captive
breeding  and  education. New
schemes have been started during
Vil five year plan period for
contcol of poaching of  wild
animals and captive breeding of
endangcred species.

‘A national levsl institute called

the Wildlife Institute of India bas
been _established for providing
training in wildlife management,
wildlife education and research.

India is a signatory to five
important international and
bilateral conventions. They are the
Convention on ldternational Trade
in Endangered species of Wild
Fauna and Flora (CITES), Wet-
lands, Whaling, Migratory Species
and with USSR on Migratory
Birds.

The National Wildlife Action Plan
has been adopted which provides
the framework of strategy as well

CHAITRA 4, 1909 (SAKA)
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as of programmes and projects, for
wildlife conservation in future. Its
main components are :

Establishment of a representative
network of protected areas,

Management of protected areas and
habitat restoration,

Wildlife protection in multi-use
areas,

Rehabilitation of endangered -and
threatened species.

Captive breeding prngramme,

Wildlife education and ioterpreta-
tion,

Research and monitoring,

Domestic legisiation and interna-
tional conventions,

National conservation strategy,

Collaboration with  voluntary
bodies/non~g0vernmental organisa-
tions.

While action has been initiated on most
of the components of the Action Plan, more
notable steps taken are given below :

A survey of all National Parks and
sanctuaries and other areas deserv-

.ing protection status has been

taken up with a view to strengthen
and enlarge the npetwork of
protected arcas in the country.
Guidelines for the preparation of
mansgement plans ‘of 4 wildlife
reserves have been drawn.up and
circulated to all the States and

~ Union Territories.

Guidelines have been developed
for eliciting people’s support for
wildlife conservation. These have
also been circulated to all the
States and Union Territories.

Review and revision of National
Forest Policy have been taken up
to incorporate substantial concerns
for wildlife conservation.
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Further amendments to the Wild-

life (Protection) Act, 1972 are

under exlmlqatlon.
Captive breeding and rebabilitation

programmes have been launched.

Mode!l interpretation facilities are

being established in some pational

parks and zoos.
Wildlife Institute of India bas

taken wup wildlife trainiog and
research activities in the field of

wildlife,

Utllisation of Funds by States

4202. SHRI K. RAMACHANDRA
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REDDY : Will the Minister of WELFARE
be pleased to state :

(a) the State-wise break of funds
utilsed by the various States/Union
Territories under Tribal Sub-Plan and
Special Component Plan during the 1985-86;
and |

(b) the States that bhave utilised these
funds fully and the States which bhave not
utilised the funds fully ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WELFARE (SHRI
GIRIDHAR GOMANGO): (a) aod
(v). loformafion is given in the statement
below.

Statement
(Rs. o Lakhs)
'S,  NameoftbeSite  Tribalwb-Plas  Specisl Compooent plan
No. Fuods Funds  Funds Fuods
Provided Utilised  Provided Utilised
1 2 3 4 3 6
I.“_Audhn Pradesh 400096 3449 26 12064.C0 10563 00
2. Assam 524).82 5003 28 1044 .00 386.00
3. Bibar 2137 41 2321326 6727.00 3621.00
4. Gujarat 9999 66 9262.79 2587.00 249200
5. Haryana -_— — 3033w 911 e
6. Himachal Pradesh 1742.31 1666 32 1949 00 1949.00¢
7. Jand K — - 956 .00 956.00¢
8. Kamtlh’ 518.10 573.81 679).00 6717.00
Kerala 4)8.36 694,95 2958.00 284500
10. Madhys Pradesh 24116.98 23374.50 6332.00 634000
11. Mabarashira 8877.61 10454 .63 4287.00 6232.00
12. Manipur 2866.26 2866.30 142.00 142.00*
13. Orisa 15762.0) 15743,83 3651 00 3885 00*
14, Punjad — - 2187.00 1776,00





